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Appointment   of   Lecturers   in   Colleges 
Under Delhi University 

2919. SHRI SHIV PRATAP 
MISHRA: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be 
pleased to state: 

(a) whether Government are aware 
that appointment of lecturers in the 
affiliated colleges of the Delhi University 
are made in violation of the University 
Grants Commission's rules; and 

(b) if so, the details thereof and the 
steps taken by Government in this 
regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT OF 
EDUCATION AND DEPARTMENT 
OF CULTURE): (a) and (b) The 
University Grants Commission vide their 
notification dated 19th September, 1991 
have made regulations regarding 
qualifications required of a person to be 
appointed to the teaching staff of a 
University and institutions affiliated to it. 
According to the information furnished 
by the University of Delhi and the UGC 
_the appointments of lecturers in the 
affiliated colleges of the University are 
being made in accordance with the 
provisions of the existing Ordinances of 
the University. The UGC guidelines in 
this regard are being referred by the 
Delhi University to a Joint Committee of 
the Academic Council and the Executive 
Council of the University. 

Performance of Geological Survey of India 

and Indian Bureau of Mines 

2920. SHRI SUSHILKUMAR 
SAMBHAJIRAO SHINDE: Will the 
Minister of MINES be pleased to state: 

(a) what is the performance of 
Geological Survey of India and Indian 
Bureau of Mines during the Seventh Plan 
and their finalised programme for Eighth 
Plan—in terms of contents strategies area 
coverage and specific problem etc., in 
various parts of the country; and 

 


